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[Shrimati Vijila Sathvananth

period, was only 2,102. And, no one departed from the Tirupati Airport. Madurai remains
a customs airport. Madurai, the second-largest city in the State, is the gateway of 13
South and Central Districts of Tamil Nadu. Every year, approximately 1.2 lakh people
travel from Madurai and other Southern districts to Malaysia, 94,000 to Singapore, 80,000
to United Arab Emirates, 68,000 to Saudi Arabia and 75,000 to Oman. As of now, Madurai
has direct flights only to Dubai, Sri Lanka and Singapore, being operated by domestic

airliners.
MR. CHAIRMAN: Please. Time is over. You will have to lay it on the Table.

SHRIMATT VIIIL A SATHYANANTH: Okay, Sir. T lay the remaining portion on the
Table.

* Since Madurai is a "point of call’ airport with Sri Lanka, Sri Lankan Airways has
been operating a direct flight service between Colombo and Madurai for long. Non-
inclusion of Madurai airport as "point of call' with other international destinations has
been restraining foreign airliners such as Air Asia, Singapore Airlines, Tiger Airways, Air
Arabia etc., from operating direct services to Madurai. All these airlines have applied
to the Central Aviation Ministry for permission to operate flights to Madurai. I urge the
Government to take steps to declare Madurai as a 24X7 airport to enhance the industrial,

economic and tourism growth in the region.

REGARDING BILLS IDENTIFIED FOR SENDING TO ASELECT COMMITTEE

MR. CHAIRMAN: Now, Short Duration Discussion. Shri Vishambhar Prasad Nishad,
Ch. Sukhram Singh Yadav, Dr. Chandrapal Singh Yadav to raise a discussion on the need
to ensure basic facilities and affordable treatment to cancer patients. I would urge upon
all the Members that this 1s a very, very serious issue. It is really agitating the minds
of the people, not about facilities alone, afewh prevention & T RN FHAT &, life style
change & 10 o BT B, physical activities 3¢ food habits & S8 H @RI HAT B
so that Parliament can throw light on all these aspects. This way, the Government can

be educated and society also can be educated. I would urge upon all the Members,

*Laid on the Table.
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please see to it that you make constructive suggestions on various aspects of this issue.

Now, Shri Vishambhar Prasad Nishad. ... (Interruptions)...
SHRI DEREK O’BRIEN (West Bengal): Sir, I have a point of order.
SHRIMATT VIJILA SATHYANANTH (Tamil Nadu): Sir, Chenna, ... {Intervuptions)...
MR. CHAIRMAN: One minute. The LoP has to say something,

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, as former
Health Minister, I can say that this is a very important issue, which everybody would
like to listen and everybody would like to speak on, and so would like to participate,
maybe, later on. But, [ am drawing the attention of the hon. Chair to this, that when the
RTT Bill was being discussed in this House, — since we do not have Question Hour; that
1s why, I am taking the liberty of seeking your indulgence — we wanted that Bill to be
sent to a Select Committee, like so many other Bills. The Opposition wanted that Ball
to be sent to a Select Committee. But the Government approached us, by no less than
the Parliamentary Affairs Minister and his other colleagues, asking which are the Bills
we would like to send to Select Committees. They gave us a list of 23 Bills. We wanted
at least half of them to be sent to Select Committees, but they said, make it as less as
you can. 3o, we, collectively, all the Opposition, not me alone or my party, identified six

Bill as 'A' category and two Bills under 'B' category.
MR. CHATRMAN: Right.

SHRI GHULAM NABI AZAD: Then, the list was taken by the Government. The
Bill, which was discussed vesterday, I am sorry to say, that was number one Bill, which
we had identified for sending to a Select Committee. The Bill which is listed No. 2 is
also identified for sending to a Select Committee, which we had recommended.
Unfortunately, this Bill was listed vesterday, at night. But the Government did not come
back to us that they have not considered....(Interruptions)...

MR. CHAIRMAN: Tt was an Ordinance. ... (Interruptions)...
SHRI ANAND SHARMA (Himachal Pradesh): No; it was not an Ordinance.
MR. CHAIRMAN: The second Bill was an Ordinance.

SHRI GHULAM NABI AZAD: So, my submission is that those six Bills which we
had identified for being sent, on priorty, to Select Committees included the Bill, which
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[Shri Gulam Nabi Azad)]
was discussed yesterday and passed. Since we were in dark, we could not inform our
Members of Parliament. Number two, the second Bill which 1s to be considered today

for its passage is also on the priority list, to be sent to a Select Committee.
MR. CHAIRMAN: Right.

SHRI GHULAM NABI AZAD: So, my submission to the Government is, on one
side, you are seeking list from the Opposition of the Bills to be sent to Select Committees.
But you don't come back. You bring it for passage and and get it passed. You tell your
Members to be present and we remain under the illusion that this Bill is going to be
referred to a Select Committee. ... (Interruptions)... This should not be done. This is not

fair on the part of the Government.

MR. CHAIRMAN: Azadji, please. All Members are supposed to be in the House
all the time, whether there is advance caution or not. .. (ITnterruptions).. What is your

point, Mr. Derek O.Brien? Under which rule? .. (Interruptions)...
SHRI ANAND SHARMA: Sir, the Government... (Interruptions)...
MR. CHAIRMAN: Your leader has already made his point.

SHRI DEREK O’BRIEN: Sir, Rule 1s 29. We seek your protection. Thanks to you,
Sir, that we managed to get a meeting with you and between the Government and the
Opposition, the meeting which the hon. T.eader of the Opposition was referring to, which
was about listing of the Business. Sir, on that understanding, the Government did tell
us that they would revert to us on three to four Bills, out of the eight we listed. Sir, on
Monday night, at 9.30 pm., taking everyone by surprise — there is a rule and there 1s
an understanding, there is a convention. You have asked us and you have also advised
the Government to talk to us. So, we find solutions and we don't do anything clandestine
midnight to catch people by surprise. There were two Bills, Sir, which were top priority.
One was the Triple Talag, the other was the UAPA. One got listed on Monday, 9.30 p.m.

and the second one again has been listed today. Sir, we seek your protection.
MR, CHATRMAN: What is your point?

SHRI DEREK O'BRIEN: Sir, my point 1s, out of the 23 Bills, even though we are
not going to go back to what percentage was passed last time, the Opposition together

had a list of six Bills, four of which were marked A+.
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MR. CHAIRMAN: Right.

SHRI DEREK O'BRIEN: We seek your protection. We want to examine these Bills.
If the Government has the numbers, they can pass the Bills. But let us fight for the

integrity of Parliament. That is what we are asking.

MR. CHAIRMAN: Right. Shri Vishambhar Prasad, continue the discussion. I heard
it. T will look into it. #ft faereR ware 191, 3mud Ut ong M €1 He is the Mover.
().

ot I T Aed (SR WA - 9ukl Weled, § % Fed ded of {5 oE
e a1d gs ol o AFE A oft 9 g wer o1 f6ogw g d 9 dler Wa delae
FHET B A S| IR HAT Sit 9% FE 6 R Pl oM, Al g T Rl Fedl
... (FE)...

sft Tmufey - =T ou S 2 Y fhen € 1 § 919 % 1L (=@eH)... Please.

-.{Intervuptions)... Then we will be losing the time on this. ...(Interruptions)... Same
point. ... (Interruptions)...The Leader of the Opposition said, he is talking on behalf of
all. ...(Interruptions)...

ol I U Aed : U S, (KAL), 31 dal bl (Tem)...
sft Tl - SRR BT (@), S=M 996 ) § Bl B, (FEE)...

. IR U AR ; TaHe U 999 9 9ddl WU (SER). U8 41d ol T8l
... (FE)...

MR. CHAIRMAN: Ram Gopalji, please. ... (Interruptions)... Now the time 1s for

Short Duration Discussion. ...(Irferruptions)...
SHRIT. K. RANGARATAN (Tamil Nadu): Sir; ...

MR. CHAIRMAN: I have already called him. ...{Interruptions)... Shri Vishambhar
Prasad. ... (Interruptions)... Because the L.oP stood up, 1 allowed him. ... (fnterruptions)...
If everybody wants to speak, then .. (Interrupfions)... | am not going to hear anything.
...(Interruptions)... Shri Vishambhar Prasad, please. ...(Interruptions)... It is a very

important issue. ...{Interruptions)...

A frermr vare fe (s uewy - wEl wwfe Sfl, § sudn sl € T
AT {3 ITUBIAD Tl (FFIH)...
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SHRITK. RANGARATAN: *

MR. CHAIRMAN: Please. ... {Interruptions)... Please sit down. ... (Interruptions)...
Sivaji, please. ... {Interruptions)... Please. ... (Interruptions)... This 1s not going on record.
Why are you wasting your energy and my energy also? ...(Interruptions)... Please.

...(Interruptions)...
SHRI ANAND SHARMA: Sir, this is a serious matter now. ... (Interruptions)...

MR. CHAIRMAN: You raised a point of order and also made a point. 1 have to

discuss it. I have to find out. Now allow him to speak.

st o el - TR Uk FdEd ¥ L (SIERF)...

MR. CHAIRMAN: No, no, please. When the Leader of the Opposition has said
something, Anand Sharmaji, please. ... (Inferruptions)...

SHRI ANAND SHARMA: Sir, the Leader of the House is a party to that
...(Interruptions)... Let the Leader of the House speak whether the Government is
...(Interruptions)...

MR. CHAIRMAN: One minute, Vishambharji.

TTERT, 9 31T STeraR] uRad= #5lt @I AT 3IY TRIR0T H3A (57 et sas i)
[HIURT WElGd, H9 S el @1 g9 G o§ § Fen dedl § G E i oR)
3O &1 & Ueel el B AN 3T & ArE, Q1 Wi H 9 el | W as fe wWien
HAET bl Nl Y 9 |, (FEETH). .

it ae vt - =T 991 9
sht ey - s Sifery)

st UsTeT AESHT ; Aol 2, Il oAl B A8 W &) Hun Hl qwidr € el
ausl T Wl &g § b (@R, U P (@EeH)... U e (@EE)... 1 agi
T ST § A...(FEEH)... T ... (EeH)... SIH1 Hde...(JFEH)...

MR. CHAIRMAN: Any Minister can speak. ... {Interruptions)...
SHRI ANAND SHARMA: There was an understanding. ...{Interrupiions)...

MR. CHAIRMAN: If you are interested in solution, I can do something.

*Not recorded.
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...(Interruptions)... If you are not interested in solution, it is ruining his time.

... (Interruptions)...

SHRI ANAND SHARMA: But he was not party to that discussion.
... (Interruptions)...

2t UeRTIT STESHY - WX, <A W1 TG B & AR 9o @1 TR ¥ W

MR. CHAIRMAN: Prakashji, don't argue with him. What is your point?

#ft uHTe AT ;- S ¥ W dRT WiEC T8 € ORI 3= Unlawful Bill &
R A 9wl @, 9% 99, o 91 g QU @) $1 1 o, o dl delge e
F &S T el

MR. CHAIRMAN: What is your suggestion?

oft upreT SIS HY - T UE B v B twr Wi e € 5 4 e & vE A9
ST ET ©1 W P Ui o ® T v ¥ (@EmE).

oft wamafer - B9 39 W discuss B | (@RIF)... St TR uee FWE | ([ ).
Nothing else shall go on record. ...{Interruptions)...

SHRI ANAND SHARMA: *
SHRIT.K. RANGARAIJAN: *
SHRI TIRUCHI SI'VA: *#

MR. CHAIRMAN: No solution has been found as yet. ... {Interruptions)... 1 will

discuss it. ...{Interruptions)... We will discuss it. ... (Interruplions)...
SHRI ANAND SHARMA: * ... (Interruptions)...

MR. CHAIRMAN: Please. ...{Interruptions)... When the LoP has spoken why
again? ....(Interruptions)... We will take the opinion of the Leader of the House and also

Parliamentary Affairs Minister. ... (Interruptions)...
SHRI ANAND SHARMA: * ... (Interruptions)...

MR. CHAIRMAN: You are wasting time. Already ten minutes have gone.

Shri Vishambhar Prasad, please ...(Interruptions)... It is a very important issue.

*Not recorded.
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..(Interruptions)... The Short Duration Discussion. ...(Interruptions)... Vishambharji, [

am giving you two more minutes extra because vou lost vour time.

SHORT DURATION DISCUSSION

Need to ensure basic facilities and affordable treatment to cancer patients

oAt fremw wwe fure (Sow wew) - A waTula welew, anue 'Y hew QfR
& [T qerga YEmd 3iv T SudR Gfder BT S Bt areegddl & HE o
el ® wHY e ¥, gUd AT H ol ggd-agd STHNI §, Hifh g5 ofd THy
% 9 39 W ddl & E ¥ W Wl $s g7 9@Rd o 5 39 vy W discussion
g, w2y 4 sO¢l o Fer $) A disd £ g Al sudn gars
T B UM P PR B F M H TH S € | (L)

sft ¥R - o R 1 AEY SI §, A g€ gUeny e Sf Hehdl ©

it fremR voie e - IR 3 AR F Y s Wi € of gorl 9gd
al Heul &1 Wl W b, wolge ek 9§ diikd €, 9 HEUl gellol el Bl Hebd
¥ sieT 59 Hee 4 w69 @i o oft fh ude Rar srudiel § e & sa &
ferg gerqa glaemd v+ =nfeg ofiv wwll @v W sers M @) @Ewen @) S

Y, hEY gl &1 w99 §9] R R § 1 A8 Sieelar SR 1 B
o €1 31U 3 H sl Wiw Ul Y adl @ [ [ Ui &1 uydl 9e oI & b
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@1 AN 8N 8 A% 48 YEl w | ugel 1S W &id & ddd g3 $ed 2, i a1
T Rcd B Ao ¥ 9me wEd €1 399 97 IR U9 'R ¥ ugd a9’
el P ST Bl 9, bl e uiel Rl frerar &1 <t sl diefells 1 <rr @) g
Ao e ad € H o ol end €1 98 ER1 e H Tl Sl & e e
T =ell ol &1 s9d dror H FEw g1 &1 o 21 di"gd | ol ofls 4 g ®
G O M (o Ll M = Tt L e 1 o s s M 5 M 1 b e e o B e T |
¢ fF 958 $ad T I F T SN FE H A e € dfhd 9 offs @ mEm
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